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ANDHRA PRADESH BILLS :
ANDHRA PRADESH LEGISLATIVE ASSEMBLY

The following Bill was introduced in the Andhra P_radesh Legislative

Assembly on 20" March, 2018.

L. A. BILL N02 of 2018

BILL FURTHER TO AMEND THE ANDHRA- PRADESH PRIVATE

UNIVERSITIE_S (_ESTABLISHMENT AND REGULATION) ACT, 2016.

the

Be it enacted by the Leglsiature of the State of Andhra Pradeshin -
Sixty-Ninth Year of the Repubhc of Ind|a as foilows -

1. (1) This Act may be called the Andhra Pradesh Private Universities:  Short title and

o

(Establishment and Regulation) (Amendment) Act, 2018, . commencement.

(2) The entries 1 to 5 of the schedule of secticn 3 shall be deemed to

have come into force with effect on and from the 23 May, 2017 and
entry 6 thereof shall be deemed to have come into force with effect
on and from the 7" February 2018.

In the Andhra Pradesh Private Universities (Establishm’ent and Amendment of
Regulation) Act, 2016 (hereinafter referred to as the Principal Act) in section 1 1.
section 11, for the words, “way of amendment of schedule”, the words, =~ -
“issuing a notification amending the schedule”, shall be substituted.

In the Principal Act, in the schedule in columns 1,2, 3, and 4, the following’ Amendmhezt tlo
? cneaule
entries shall be inserted, namely,- - = (AchOJOf

2016.
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~ University.

Vaishnavi Complex, 3 Floor, -
Opp : Executive Club. .

Near Dr. Ramesh Hospital
Junction (Mc. Donalds). .
Vijayawada-520 008.

Andhra Pradesh.
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1. VIT-AP University Vellore Institute of chhnoldg_f— : 07-0_8—2-0 15
- Amaravati. Andhra Pradesh(VIT-AP) No.1-38
- Palasamudram (Village and
Mandal), Chittoor District-517599]
Andhra Pradesh.
2. SRM University. SRM Trust. No. 3, Veerasamy 24-01-2012
Amaravati. Street, West Mambalam.
Chennai-600033. Tamilnadu.
3 Centurion University of Ceﬁt_u‘ribn School of Rural 24-08-2007 -
Technology and - Enterprise Management Trust
‘Management (AP), (CSREM Trust). HIG-5.
Vizianagaram. Phase-1, BDA Duplex.
Pokhariput,
Bhubaneswar-’bl 020. Odisha.
4. | IFMR University, Institute of Financial Mandoement 06-10-1970 |
Sri City, Chittoor District. | and Research. 24, Kothari Road
e ‘Nungambakkam,
Chennai-600 034, Tamilnadu.
X Great Lake International Great Lakes Institute of 13-02-2004
University, Sri City. Management (GLIM). 2" Floor,
Chittoor District. - NPL Devi Building No- 111.
S ‘ Kalki Krishnamurthy
Salai (LB Road).
Thiruvanmivur. Chennai-600041.
Tamilnadu.
6. Saveetha Amaravati Saveetha Amaravati University. 27-07-2015

Repealof ] 4
Ordinance
No. 10of 2018.

The Andhra Pradesh Private Universities (Establishment and
Regulation) ( Amendment) Ordinance, 2018 is hereby repealed.
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STATEMENT OF OBJECTS AND REASONS

; In order to develop Andhra Pradesh into a “Knowledge and Education Hub" of global
stgndards, and to provide high quality, rescarch oriented and industry relevant education and
to establish educational Institutions of international standards and achieve national objec- :
tives of better access, equity and excellence in higher education, the legislature of the State
haye enacted “the Andhra Pradesh Private Universities (Establishment and Regulation) Act,
2016” for establishment of Private Universities in the State The Act came into force with
effect from 25"‘January 2016.

2. Based on Detailed Project Reports submitted by the Sponsaring Bodies of
Greenfield Private Universities and recommendations of the Expert Committee constituted
fonthis purpose, Government have issued letters of Intent of ten (10) Sponsoring Bodies to
set up Greenfield Private Universities in Andhra Pradesh, subject to fulfilling certain terms
~and conditions, for establishment of Private Universities in Andhra Pradesh.

3. In the regard, out of ten (10) Sponsoring Bodies, six (6) Sponsoring Bodies
i.el, VIT, SRM, Centurion, Great Lakes Institute of Management, IFMR and Saveetha
Amaravathi University have submitted their compliance reports to the Government. The
Expert Committee have verified the compliance reports of the Sponsoring Bodies of VIT,
SRM, Centurion, Great Lakes Institute of Management, |FIVIR and Saveetha Amaravathl
Unliversity.

4.  Section 3(1) and (2) read with section 11 of ﬂﬁe Andhra Pradesh Private
Universities (Establishment and Regulation) Act, 2016 (Act No. 3 of 2016), Provides that
- Gavernment has to permit the establishment of a University by inclusion of the name and
logation of the University, the name and the address of the Sponsoring Body and details of
its registration in the Schedule, by way of amendment to the said Act, so as to run classes as
required under section 29 of the Andhra Pradesh Private Universities (Establlshment and
- Regulation) Act, 2016.

5 In the first instance, the Sponsoring Bodies of Flve (5) Private Universities i.e.,

: (1)VIT AP University, Amaravathi, (2) SRM University, Amaravathi, (3) Centurion University
of Technology and Management (AP), Vizianagaram (4) IFRM University, Sri City, Chittoor
(5)|Great Lake International University, Sri City, Chittoor have submitted their compliance

- report to the Government. The Expert Committee have been verified the compliance report
of the above five (5) Sponsoring Bodies. After careful examination Government have issued
orders for inclusion of above five (5) sponsoring bodies in the schedule of Andhra Pradesh
Private Universities (Establishment and Regulation) Act, 2016 (Act No. 3 of 2016) vide
G.Q.Ms.No. 23, Higher Educatlon (EC) Department, dated 23-05-2017.

6. Subsequently, the Sponsonng Body of Veeraiyan Saraswathi Trust of Chennai
‘has submitted their compliance to the Government. The Expert Committee have
‘reqgommended to include the details of sponsaoring body of Veeraiyan Saraswathi Trust of
Chennai for establishment of Saveetha Amaravathi University atAmaravatm in the Schedule
ofAndhra Pradesh Private University Act, 2016.

: 7. Accordingly, it has been decided to amend the Andhra Pradersh' Private
Unijversities (Establishment and Regulation) Act, 2016 {Act No. 3 of 2016) suitably.
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8. As the Legislature of the State is not then’in session ‘having been prorogued
and it has been decided to give effect to the above decision immediately, the Andhra
Pradesh Private Universities (Establishment and Regulation) (Amendment) Ordinance, 2018

(Andhra Pradesh Ordinance 1 of 2018) was promulgated by the Governor on the 8%
February, 2018.

9. - TheBill replaces'the above Ordinance to give effect to the above decision.

GANTA SRINIVASA RAO,
Minister for Human Resource Development.
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- | MEMORANDUM UNDER RULE 95 OF THE RULES OF PROCEDURE AND ‘
CONDUCT OF BUSINESS IN THE ANDHRA PRADESH LEGISLATIVE ASSEMBLY.

- The Andhra Pradesh Private Universities (Establishment and Regulation)
(Amendment) Bill, 2018, after it is passed by the Legislature of the State may be submitted
tothe Governor for his assent under article 200 of the Constitution of India.

GANTA SRINIV_ASA RAOQ,
Minister for Human Resource Development.

i | M. VIJAYA RAJU,
Secretary to 'State Legislature (I/c)..
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